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Childhood age is to be considered as the age of learning and 
playing and it is the crucial age to make the base of the future 
education of the children, and to facilitate them in every 
respect to emerge as a responsible and precious citizen of the 
country is our solemn duty. It is the need of today to see that 
they are protected from any kind of violence, exploitation, 
abuse and ensure their rights to survival, development and 
well-being. well-being. 

I am glad to note that the Juvenile Justice Committee, Orissa 
High Court is publishing a Newsletter “Sishu Surakhya” every 
quarter, with a mission to sensitize the stakeholders of the 
Juvenile Justice Delivery System and the people at large for 
fulfilling the aforesaid objective. On 24th March, 2018, the 
Orissa High Court Juvenile Justice Committee, in coordination 
with UNICEF and Govt. of Odisha, organized 4th Regional 
RoundRound Table Conference under the guidance of J.J. 
Committee of Supreme Court of India and different events 
thereof have also been publicized through this 3rd issue of 
Newsletter. 

I wish the publication all success.

(Vineet Saran)
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It gives me immense pleasure to present the Quarterly 
Newsletter ‘Sishu Surakhya’, encapsulating important 
progress made with regards to Juvenile Justice in the period 
from January to March 2018. 

SinceSince its inception, Newsletter “Sishu Surakhya” has come a 
long way in disseminating legal knowledge and has become a 
valuable tool in  apprising the masses of the roles of different 
stakeholders of the State of Odisha and giving distinguished 
recognition for their untiring efforts, dedication and 
commitment for effective implementation of Juvenile Justice. 

II am exultant that the third issue of the Newsletter is going to 
be published. Representing the success of the State level 
conference followed by the eventful 4th round regional 
conference on Juvenile Justice, this issue highlights the 
milestones achieved and the accomplishments attained by the 
stakeholders and convey legal knowledge to all concerned. 

II earnestly hope that, the newsletter succeeds in its goal of 
being informative & beneficial to all those associated with 
Juvenile Justice.

Justice S.K. Mishra 
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Plans
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Facts & Figure
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Photo Gallery
State Level Conference on Juvenile Justice held on 11.03.2018  at Odisha Judicial Academy, Cuttack

Presentation of flower bouquet to 
Hon’ble Mr. Justice Dipak Misra, Chief Justice of India.

Presentation of flower bouquet to  Smt. Suprama Mishra.

Hon’ble dignitaries on their way to the Conference Hall.  Lighting of lamp by 
Hon’ble Mr. Justice Dipak Misra, Chief Justice of India  

Lighting of lamp by Hon’ble Mr. Justice Vineet Saran, 
Chief Justice, Orissa High Court.  

Lighting of lamp by Hon’ble Kumari Justice Sanju Panda, 
Judge, Orissa High Court.   
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Hon’ble Mr. Justice Dipak Misra, Chief Justice of India 
addressing the audience

Hon’ble Mr. Justice Vineet Saran, Chief Justice of Orissa High 
Court addressing the audience

Hon’ble Kumari Justice Sanju Panda, Judge, Orissa High 
Court addressing the audience

Hon’ble dignitaries on the dais.

Presentation of  memento to 
Hon’ble Shri Justice Dipak Misra, Chief Justice of India

Hon’ble dignitaries on the dais.

Photo Gallery
State Level Conference on Juvenile Justice held on 11.03.2018  at Odisha Judicial Academy, Cuttack
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4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack

Presentation of flower bouquet to Hon’ble Mr. Justice Madan 
B. Lokur, Judge, Supreme Court of India    

Presentation of flower bouquet to Hon’ble Mr. Justice Deepak 
Gupta, Judge, Supreme Court of India

Hon’ble Chief Justice, High Court of Orissa accompanying Hon’ble 
Shri Justice M. B. Lokur, Judge Supreme Court of India 

to the Conference

Hon’ble Chief Justice, High Court of Orissa & Hon’ble Acting Chief 
Justice, Jharkhand High Court accompanying Hon’ble Shri Justice 
Deepak Gupta, Judge Supreme Court of India to the Conference

Lighting of lamp by Hon’ble Mr. Justice Deepak Gupta, Judge, 
Supreme Court of India

Lighting of lamp by Hon’ble Mr. Justice Vineet Saran, Chief 
Justice, Orissa High Court. 

Photo Gallery
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Hon’ble dignitaries on the dais.   Hon’ble dignitaries on the dais.  

Hon’ble Mr.  Justice  M.B. Lokur , Judge, Supreme Court of 
India,  addressing the audience 

Hon’ble Mr.  Justice  Deepak Gupta,, Judge, Supreme Court 
of India,  addressing the audience 

Hon’ble Mr.  Justice  Vineet Saran, Chief Justice, Orissa High 
Court, addressing the audience

Hon’ble Mr. Justice P. C. Ghose, Former Judge, Supreme 
Court of India & at present Member, NHRC 

addressing the audience 

4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack
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Photo Gallery
4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack

Hon’ble dignitaries of the Conference.   

Presentation of memento to Hon’ble Shri Justice Madan B. 
Lokur, Judge, Supreme Court of India

Presentation of memento to Hon’ble Shri Justice Deepak 
Gupta, Judge, Supreme Court of India. 

Presentation of memento to  Hon’ble Shri Justice Vineet 
Saran, Chief Justice, Orissa High Court. 

Presentation of memento to  
Hon’ble Shri Justice S. K. Mishra, Judge, Orissa High Court

Presentation of memento to  Hon’ble Shri Justice P.C. Ghose, 
Former Judge, Supreme Court of India 

& at present Member, NHRC



Hon’ble dignitaries of the Conference.   Guests of the conference.
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Hon’ble Mr.  Justice  D.N. Patel, Acting Chief Justice , 
Jharkhand High Court,  addressing the audience .

Hon’ble Mr.  Justice  S.K. Mishra , Judge, Orissa High Court,  
addressing the audience 

Hon’ble Justice  Nadira Parthreya, Judge, Calcutta, High 
Court, addressing the audience..

Hon’ble Shri Justice Aswini Kumar Singh, Judge, High Court 
of Patna, Bihar addressing the audience 

4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack
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Hon’ble Shri Justice Manindra Mohan Shrivastava, Judge, 
High Court of Chhatisgarh addressing the audience 

Hon’ble Dr.  Justice  D.P. Choudhury , Judge, Orissa High 
Court,  addressing the audience 

Hon’ble Shri Justice Harish Tandon, 
Judge, Calcutta High Court addressing the audience 

Hon’ble Shri Justice  Soumen Sen, Judge, Calcutta High Court with 
Hon’ble Shri Justice M.B. Lokur, Judge Supreme Court of India

Hon’ble Shri Justice  Ahsanuddin Amanullah, Judge, High 
Court of Patna, Bihar addressing the audience..

Hon’ble Dr. Justice S. N. Pathak, 
Judge, Jharkhand High Court addressing the audience 

4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack
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4th Round Regional Conference on Juvenile Justice held on 24.03.2018 at Odisha Judicial Academy, Cuttack

Ms. Yumi Bey, Chief, Odisha Field Office, UNICEF 
addressing the audience

Mr. Deepak Kumar, CEO, CARA
addressing the audience

Mr. Aguilair Xavier, Chief of Child Protection,UNICEF, India 
addressing the audience.  

Smt. Chithra Arumugam,IAS, Commissioner-cum-Secretary to 
Govt. of Odisha, W&CD Department addressing the audience 

Participants interacting with the dignitaries on the dais Guests of the conference
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State Level Conference on Juvenile Justice held on 11.03.2018 at Odisha Judicial Academy, Cuttack

4th Round Table Regional Conference held on 24.03.2018 at Odisha Judicial Academy, Cuttack




